
Shri Rafique Ahmed Taoadar
Principal Judge,
Family Court-II, Kamrup (M),
Guwahati.
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Copy forwarded for information to:

HIGH COURT AT GUWAHATI
MIZORAM AND ARUNACHAL PRADESH)
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f November,2023.

Yours faithtully,

gt1._
,7. REGISTRAR TWGITANCE)

dated / og- tj- Z7

THE GAUHATI
(HIGH COURT OF ASSAM, NAGALAND

From

To,

Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Dated Guwahati the
Sub: Casua! leave.

Ref:- Your letter No. FCK. S/t2lpJ/425/ZOZ3 dtd. 30.10.2023.

Sir,

with reference to the above, I am directed to inform you that you have beengranted casual leave on 03.11.2023.

your court "..H.C"":[:#[:::JL::J*I, 
Kamrup (M), Guwahati wirr remain in charse or

L The Counsellor, Family Court_I, Kamrup (M), Guwahati.

,/2. h" Project Manager, Gauhati High Court.


